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Dated at Chennai on this the 19th day of June, 2025 

 

M.R. GOKUL KRISHNAN 

COUNSEL FOR THE 4th and 5th RESPONDENT 

(KSPCB) 
 

 

 

 

 

 



BEFORE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI. 

 
O.A.No.33 of 2022 

 
IN THE MATTER OF: 
 

 SUO MOTO                                                                  
… … APPLICANT 

VERSUS 

 
 THE MEMBER SECRETARY AND OTHERS 

     … … RESPONDENTS 
 

 

MEMO FILED ON BEHALF OF THE 4TH AND 5TH RESPONDENT 

 

It is mostly respectfully showeth; 

1. It is humbly submitted that this Hon’ble Tribunal in its order dated 

23.01.2025 had directed the Karnataka SPCB to file a further action taken 

report on non-compliance mentioned in previous report filed by Karnataka 

SPCB.  

 

2. It is humbly submitted that in view of Hon’ble Tribunal order dated 

23.01.2025 and 17.03.2025, the Karnataka State Pollution Control Board 

inspected the Residential Apartment by M/s. DS Max Properties Pvt Ltd 

on 18.06.2025 and the inspection report is annexed to this memo. 

(Annexure I) 

  

3. It is humbly submitted that the project authorities have provided two 

numbers of wet waste shredder machines and composing machines within 

the residential apartment premises, are now in working condition. 
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4. It is humbly submitted that treated sewage sample was collected on 

15.03.2025 and it was found that the parameters of the samples are 

conforms to the stipulated standards of the board. 

 

It is therefore humbly prayed that this Hon’ble Court may be pleased to 

accept the report and pass such order or orders as this Hon’ble Tribunal 

may deem fit and proper in the interest of justice  

 

      Dated at Chennai on this the 19th day June 2025   

 

 

 

Counsel for Respondent 4 & 5   
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3 ANNEXURE -1
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